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LOK SABHA
Tuesday, 6th December, 1955

The Lok Sabha met at Eleven of the 
Clock

[Mr. S p e a k e r  in the Choir] 

QUESTIONS AND ANSWERS 

(See Part I)

12 N o o n

PAPERS LAID ON THE TABLE

A r t ic l e s  o p  A g r e e m b n t  o f  I ij t e r n a -
TioN AL F i n a n c e  C o r p o r a t io n  a n d  

E x p l a n a t o r y  M b m o r a n d u m

The Parliamentary Secretary to 
the Minister of Finance (Shri B. R. 
Bhagat): On behaU of the Minister of 
Finance, I beg to lay on the Table a 
copy of the Articles of Agreement of 
the International Finance Corporation 
and Explanatory Memorandum as ap
proved for submission to Govern
ments by the Executive Directors of 
the International Bank for Recons
truction and development. [Placed in 
Library. See No. S-429|55]

N o t i f i c a t i o n  u n d e r  E s s e n t i a l  C o m -  
M O D im s A ct  .

The Minister of Agricoltiire (Dr. 
F. S. Deshmnkh): I beg to lay on 
the Table, under sub-section (6) of 
Section 3 of the Essential Commodi
ties Act, 1955, a copy of the Notifica
tion No. S. R. O. 3441, dated the 9th 
November, 1955, cancelling the Minis
try of Food and Agriculture Notifica
tion No. S. R. O. 3310, dated the 28th 
October, 1954. [Placed in Library. 
See No. S-430|55]
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O rd er  u n d e r  In d u s t r ia l  ( D k w l o ^
m e n t  a n d  R e g u l a t i o n ) A c t

Dr. P. S. Deshmnkh: Sir, I beg to 
lay on the Table a copy of the Minis
try of Food and Agriculture Order 
No. F. 29|11|55-SV, dated the 12th 
October, 1955, in pursuance of an as
surance given on the 5th May, 1953 
during the discussion on the Indus
trial (Development and Regulation) 
Amendment Bill, 1953. [See Appoidix 
III, annexure No. 77]

N o t if ic a t i o n  u n d e r  In d u s t r ia l  
F i n a n c e  C o r p o r a t io n  A c t

The Minister of Revenae and De
fence Expenditnre (Shri A. C. Gnha):
I beg to lay on the Table, imder sub
section (3) of Section 43 of the Indus
trial Finance Corporation Act, 1948. 
a copy of the Notification No. 19155 
dated the 17th November, 1955, mak
ing certain further amendments in 
the General Regulations of the In
dustrial Finance Corporation of India. 
[Placed in Library. See No. S-432|55]

RULES COMMITTEB 

F i r s t  R e p o r t

Shri M. A. Ayyaagar (Triupatl):
I beg to lay on tbe Table under sul^ 
rule (1) of rule 306 of the Rules of 
Procedure, a copy of the First Report 
of the Rules Conunittee.

COMMITTEE ON PRIVATE MEM
BERS’ BILLS AND RESOLUTIONS

F o r t y - F ir s t  R e p o r t

Shri M  A. Ayyangar (Triupati): I
beg to present the Forty-first Report




